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I'HE I-{IGH COURT OF MANIPUR
AI' IM PHAL

NOrll rcAr.l0N
lrnl.rhal, I lrc ]0'r' Oi l.ollcr', ?01fl

trlo. HCM/ 1 / 96 / tlt' NClt / Ihe lligh Corrrt of Manipur will

Novemtrer,2OLS, on account ofremain closed fronr Stt' Novenrber, 2018 to gtl'

l\utumn Vacation.

During lhe v;rt.atiorr pr:r'iocl, thr,r llon'blc Clrierf Jusl icc h;ls beert

pleased to corrstitutr: Single []cnr h Vac;rlion (ourt rrf Hon'ble Mr. Justice Kh.

lrlobin Singh on 5t" Novurnbe r, Z}ltl (Monday).

Filing of urp;ent tnatlcr pe'rtainirrlE to r:ivil and crimirral will be allowed

crn 2nd & 3'd November,2-Q1"8 frorrr .10:,10 il.rrr. lo 3::30 p.rn. fcir thc above

rnentioned \/acal irlrr Cotrrt.

By order etc.

ll//

k5; ltu l.an
R K Mt MCrin rlrlvr
RriGrs illAR (JUDL )

I.IIGH COURT OF MAN



Copy to :-

1. The Advocate Genr:ral, Govl. of Manipur.
2. The Govt. Advocates, Govt, of Manipur.
3. The Registrar, Adnrinistration & Vigilance, l-ligh Cc;ur-t of 1.4;nipur-.
4. T'he President, l-1i6;h Cclttrt [.]ar AssOcialion, Mi-tnr pt)r. t,,,,.kitrtt itrfrtt.ttrrttittrr tttrittir
5" lhe Presidcnt, AMBA, Manipur. t. the lattrnatlntt,ttrbcr.y

6. All the Jt. Registrars, lligh Corrrt oI M;rniprrr.
7. All the Deputy Registrars, llip,h Court of Manipur.
B. Ihe Principalsecretary lo llon'blc Ihc thicf Justir-e, lligh Court of Marripr
9. All the Assistanl llcgistrarsf l.R.O./5r. Gr;rcje 5teno63raphr:r, l"ligh Court of

Manipur.
10, Ihe [).S. to [.lon'Lrlt: Mr. Justir:e I.anusurrgkunr Jarnir.
11.The [,.S. to ]-lorr'blr: Mr. Jrrstir-e l(h. Nobin Singh.
12.The P.S. to llegislrirr Gcneral, l-ligh Court ol N/1anipur.
l3.The P.5. to Rt:14istrar (.ludicial), lligh Court of Manipur
14.]'he system Analyst, lligl'r corrrr of Marripur for uploaciing l.he same

official websitr:.
15.All the Supcrinlenclcnts, tliglr Court of Manipur.
1.6..1-he Court Masters, tli5glr Court o{' Maniptrr.
17. Guard File/Order llook.
lB. Noticc Board.
19. Conccrned f ilr:.

to thr:

uu;qto ["''o
( R.K.Menrcha Devi )
REGTSTRAR (JUDL.)
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